ik Declaration of Assets and Liabilities
/% 20285 200

Year. e
L IOURIL KumAR SAHNI - gaughterwife of S HIM. SHAMIARSAHN
gedlé years, belonging to BIpaAR LiwisLATIVE AssEmply
OFFICE ATTENDANT |

setdsssasiarsnrqas

service and presently working as ...

gi\}e herein below the dctails of the assets (immovable, movable, bank balance, etc.) of

54(51” - myself, my spouse and dependants*:

0 A. DRetalls of movable agsets
(Assets |n joint name Indlcating the extent of joint ownership will also have to be
given)

sr. Deseription Self Spouze | Dependant-1 | Dopendsnt-z | Dependant-3
He. Name(S) Nama Name Ftc. Name

' / (I) Cash 8«00 ﬁ,(-" L Rl

(ii) | Depasits In
Banks, Financial
1nstitutions And =
Non-Banking AR -
Financial
Campanies

(illy | Bonds,
Debentures and
Shares in - e —
companies :

(v} | Other financlal
institutions,
NSS, Postal T L py
Savings, LIC g

Policies, etc

(v} | Motar Vehicles
(detalls of — R o 4 ES LR
make, etc.)

(vi) | Jewellery (glve
details of 20 Joram
welght and —_—
vaiug) GyelD

(vli) | Other assets, :
such as values : e
L of claims / E o : J ST

interests

Note: Value of Bonds / shares / Debéentures as pcr'the. latest market value in Stock
Exchange In respecl of listed companies and as per books in the case of non listed

companles should be given,
* Dependant here means a person substantially dependent on the income of the

employee,

Cpund s gy 8




B. Detajls of Immovahle assets

[Note: Proparties in jolnt ownership indicating the extent of jeint ownershlp veill
aiso have Lo be Indicated|
Sr. [ B.escriptlon ) ﬁ_l Seif | _S[?Bus_'-: "o?ﬁ'éhﬁ"f‘o‘éﬁéﬁﬁ?i”' Dcpcl—{gi;ﬁv_—}
bl o S ] et s I _ i Name(S) | Hame ! _Hame Etc. Name
I(i), Agricultural Land r |

. | - Location(s)
- Survey nember(s) el B AL J

- Extent (Total j ST
measurement)
-Current market value | :
(U} | Non-Agricultura! Land
- Location(s)
- Survey number(s) | :
- Extent (Total —_
| measurement) i ‘
i
1

-Current market value
(ili) | Buildings (Commercial
and residential)

i Location{s)

- Survey fdoer
number(s}) i
- Extent (Total
measurement)

- Current market
value_

() | Houses / Apartments, |

,I
!
|
i
1

- Locatlon(s)

- Survey /dogr

number(s)

- Extent (Total ,
i
i
|

measurement)

- Current market
value.

(v) | Others (such as
interest in property)

— e

(2) 1 glve herein below the details of my liabilities / overdues ta public financial

institutions and government dues:-
[Note : Piecase glve separate details for each item)

BTz Dezcription Name: & address of Bank / Amount autstanding as |
No. Fingnclal Institutions(s) / O iy e i
: q=padment ()
a) (1) Loans from Banks SB[y hat Veha o aranglA
(Ii} Loans fram financlal Ty
institutions ; _ 5 el
(iil) Government Dues: _ |

{a) dues to departments e
dealing with government
accaommadation s i L
(b) ¢ues to departments :

dealing with supply of -
water

(C) dues to departments
dealing with supply of
electricity i

Mund s Scdn




[ ] (d) dues to departments | ]
deallng with telephones Ty Ol e
(e) dues to departments
dealing with government s s
! transpont (including

aircraft and helicopters)

: (f} Other dues, If any VS ' ik
{b) (1 Income Tax including g
surcharge [Also indicate
the assessment year upto MUKPS S4-59 Y

which Income Tax Return
flled. Glve also Permanent
Account Number (PANY) -+ M S
(il) Wealth Tax [Alsa

Indicate the assessment
year upto which Wealth
Tax return filed.]

{Il) Sales Tax [Only in AW
case of proprietary i
business] - np " | -
(iv) Property Tax i . =
€. Personal Detall
GPF/CPF/PRAN No, :- . l 110l 35365311 ]
Gender e I m ((fjf’F)
Date of Birth £ I 2 [} i [ J 9 ? ﬂ (OD/MMAYEYY)
Class/Grou = ;
S C {A/B/C)
d LR T T T
il [ Biiay B sheiie  piecwbdd |

(Full Heme e.g. B.A.S,-Blhar Adminlstrative Service,
B.S.S.- Blhar Secretarlat Service ete.)

Home District i L SAMASTL Po R j

I hereby declare that the above details are true to the best of my
knowledge and belief,

5

signature ... [T Je 8., Sabnd...........

1Y 1 Sah
Mame of Employee: mUM ..... kumr ..... :

Placepdw Deslgnatlon:..... °F';”f, ..... ﬂ “fmlqw

3 A i
Datc/fglc"’,?‘{‘ Degartment:....g.‘i'.f‘.:’?.‘:..%.*fi .. ... AN, Sodiy Pera
Note; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format,

/)’Lcmt/ 1€ Sapnt ey



